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(b) whether Government are help-
ing them financially to attend the
festival?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayua
Kabir): (a) The proposal is stili under
consideration by the Festival autho-
rities.

(b) The Government has agreed in
principle to subsidise the transporta-
tion costs of the selected artistes to
the extent of about Rs. 50,000/-.

Manganese Ore Ltd.

2600. Shri P. C. Borooah: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether Government have de-
cided to purchase shares in the Man-
ganese Ore Ltd.;

(b) if so, to what extent; and

(c) the reasons which prompted
Government to take this decision?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (c)
The Government of India itself float-
ed the Company by the name of
Manganese Ore (India) Limited, in
June 1962.

M/s. Central Provinces Manganese
Ore Co. Ltd., a sterling company, had
been mining some large manganese-
bearing areas in Maharashtra and
Madhya Pradesh since 1901, Their
leases could not be further renewed
and there was also some litigation by
way of writ petitions etc. in the
Courts. The blends of manganese ore
mined by them had, however, eslab-
lished good markets abroad. There-
fore, in the interests of manganese ex-
port trade and with a view to the im-
plementation of Industrial Policy
Resolution, Government of India en-
tered into an agreement with M/s.
Central Provinces Manganese Ore Co.
Ltd. under which this new Company
was formed to take over all the mines
(except one) formerly held by the
Central Provinces Manganese Ore Co.
Ltd. Government of India, together
with the Governments of Maharashtra
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and Madhya Pradesh will hold 51 per
cent of the Equity capital and the
balance upto 49 per cent will be heid
by M/s. Central Provinces. Man-
ganese Ore Co. Ltd.

(b) So far, the Central and the
State Governments have purchased
58,286 Equity shares and 19,400 Pre-
ference shares of Rs. 100/- each. After
the valuation of the fixed assets of the
Central Provinces Manganese Ore Co.
Ltd. taken over by the new Company,
is completed, more shares will be pur-
chased by the Central and State Gov-
ernments in terms of the agreement.
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Scholarships to Poor Students

2602. Shri Ulaka: Will the Minister
of Education be pleased to state:

(a) the number of poor but merito-
rious students under the National
Scholarships Scheme who have been
given Scholarships during 1962-63; and
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(b) whether this number is going
to be raised during 1963-64?

The Minister of Education (Dr. K
L. Shrimali): (a) 2400 students whose
paremts/guardians’ income did not ex-
ceed Rs. 1,000/- per months were
awarded scholarships.

(b) No, Sir.

Organisation of a Conference of
English Teaching Experts

2603. Shri Ram Harkh Yadav: Will
the Minister of Education be pleased
to state:

(a) whether Government have or-
ganised a conference of English Tcach-
ing Experts in New Delhi recently;

(b) whether foreign English Teach-
ing Experts have also been invited;
and

(c) the aims and objects of the con-
ference?

The Minister of Education (Dr. K.
L. Shrimali): (a) to (c). A meeting
convened by the National Council of
Educational Research and Training of
experts in the field of teaching English
was held during the period 14th to
20th April, 1963 for a study of the
position and problems of teaching of
English as a foreign language in
Schools in India. Only Indian Experts
participated in the conference through-
out its duration but one foreign
linguist from a technological institute
in India also participated for one day
by invitation.

Pending Cases in Andhra Pradesh
High Court

2604. Shri E. Madhusudan Rao: Will
the Minister of Home Affairs be pleas-
ed to state:





